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1. Sri Pankaj Kumar Ojha, learned counsel for the writ petitioner seeks to 

withdraw the present writ petition with liberty to approach the Court 

having territorial jurisdiction over the matter in the light of the fact that 

the writ petitioner is presently posted in Jammu Tavi.

2. Learned Standing Counsel has no objection to the same.

3. The writ petition is dismissed as withdrawn with the aforesaid liberty.

February 23, 2026
Rajesh

Versus

Counsel for Petitioner(s) : Pankaj Kumar Ojha
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Tula Ram
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